IN THE C ENTRAL ADNINISTRATIUE TRIBUNAL
PRINCIPAL B ENCH

oA Mo, 1985/96 Date ot dec
Hon'ble Shri S.RdAdige,Ncmber(A)
Hon®ble Smt L akshmi Suaminathan, Member (3)

shri Banuarl Pal :
s/o shri Prabhu Dayals

R/0 RZF 77/18,Ral Nagar=-I11
Palam Colony,Neu Delhi-45

(By Advocate Shri A.K.Trivedi')

Us,

1. Union of India, bhrough it's
Sgocretarys Mministry of Defencs
et Block, Meu Delhi-110011

2, Commander Jorks Engineer
(Air Forcs) Palam, Delhi Cantt-110010

3. Gatrison_Enginear(North)
air force Palam,
Delhi Cantt-110010

.

ision 16, 12,96

oo * Applicaﬂt

0o Respondonts

(By advocate firs Meora Chbibber)

0 R D ER (ORAL)

S

(Hon®ble Shri S.R. Adige, Membser (n)

Heard.

Wo note that despite geveral opportunities being

grgntud to the respondonts, thay havse failed
In this connsction, firs Chhibber has

respondonte letter dated 23,11, 1996, copy of

to rile replys
filed

yhich in Lol ol

on record from which itappesals that tho appliceﬁt°3 grieﬁﬁziw

i3 under cohsidsration,

Je dispose of this OA uwith a dircction to tho

rsspondents to disposs of tho applicanéaprayar, in tho liﬁﬁé
of tho gbove lattoar in accordanco with tho axisting rulc
and instructions on tha subjsct within typ months Yrod ¢

date of receipt of a copy of this ordsr,

No costs.

Joxg, urstle £ L
(Smt.Lakshmi Suaminéfaggg’// (ng?/;di{; Y
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